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ORIGINAL APPLICATION NO. 252 / 1989,

\
Cyﬂsefj" The applicants herein seek® to question Order

No.x P(EL)282/AEF/ELC'A'/CS/Pt V dated 2-2-1989 wherein

twenty persons were put on alert to appear for the

sultabllity test (viva voce) for the post of Assistant

Electrical Foreman, Grade 'A! in the Electrical Depart-

ment of South Central Railway,

5\

2. Coming on for admission, we have heard the learned

counsel for the applicants and Shri N, R. Devaraj,

ADMIT,
standingecounsel for the Railways./ Shri G.V.Sub

learned counsel for the applicants states that the S.C.¥8%%%

learned

“arao,

candidates figuring at serials 12 to 20 (excepf serial
no.17) are far below the applicants in the seniority list
publishéd in letter mdated 3-89i988 of the headqu;rters
office (Personnel Branch),. S.C.Railway, Secunderabad. He
also states that the department is following the 40-point
roster and the actual position is that,ﬁhe number of S.C.
¢andidates exceéds 15%., In the facts and circumstances
stated in the affidévit, following our decision dated
16-5-1988 inlO.A.239/1988 & similar other cases, we difect
by way of interim directions, that during the peédency of
.this appli;afion, tﬁe vécancies available from time to
time in regard to £illing of posts of of AEF/Elec.'A’
Grade 1600-26660(RSRP) from the cadre of Electrical Charge-

- the Electrical
man 'B' in the scale of_35.1400 2300 in

gontd. .
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Departménta of Soufh Céntral Railway will be filled:up
in accordance with 40 point roster system subjeet to
the condition that the posts h held by the members of
SC/ST doex not exceed 15% and 7% respectively at any
given pbint of time énd that if a person‘beionging to
SC/ST community is promofed on his own merits and.not

in a reserved vacancy, then, for the purposé of this

N
interim direction, such an appointment will be excluded

while computing the required percentage. Any promotion
that would be made in pxr pursuance of this interim §rder
will, howe;er, be subjéct to the result of the main
application. The Reséondents may issue a revised alert

notice, if necessary.

2. (rbostk the case along with the batch of 40-point

. roster cases in the Railway Departme_nt.)

(dictated in open court)
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(B.N,JAYASIMHA) (D.SURYA RAQ)

Vice-Chairman. Member (Judl.)

3rd April, 1989,
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